
 45  Establishment  of
 Stat.  Dev.  Boards  for

 Vidarbha,  Marath-
 wada  and  Kenkan

 ment  wil]  be  brought,  and  then  we
 will  have  the  boards,  then  this  will

 only  delay  matters,

 1  don’t  think  this  is  intention  of

 any  one.  ।  was  agreed  even  by  the

 previous  (0९111.  The  Chief
 Minister  of  Maharashtra,  Mr.  Sharad
 Pawar,  had  proposed  a  formula  and
 a  draft  of  the  Presidential  Order  for

 implementing  the  provisions  of  Arti-
 cle  371  and  establishing  Statutory
 Development  Boards.  Now,  fhris
 Government  should  immediately——the
 session  will  be  over  today—by  a  Pre-
 51610.0 1181.0  Order,  establish  Statutory
 Development  Boards  for  Vidarbha,
 ४1818 71/8र8 .  and  if  they  want  for  the
 rest  of  the  Maharashtra  without  wait-

 ting  for  the  amendment.  1  am  ।  er-

 tering  a  note  of  warning,  if  this  is
 not  done  by  the  Government.  we  will
 not  be  responsible.  You  will  find
 an  agitation  in  Vidarbha  taking  place
 for  a  separate  State.  (Interruptions)
 Then  the  entire  House  wil!  be  blim-
 ed  for  not  supporting  the  cause  of
 Vidarbha.  At  least  for  Statutory
 Development  Boards,  ।  would  request
 the  Government  to  do  this  immedi-

 ately.  (/nterruptions)

 [7धा जद चा]

 MR.  SPEAKER:  Please  take  your
 seat,

 (Interruptions)

 SHRIMATI  JAYAWANTI  NAV-
 INCHANDRA  MEHTA  _  (Bombay
 North  East):  Mr.  Speaker.  Sir.  this
 is  an  important  issue  as  it  concerns
 the  dignity  of  Parliament.  whether  it
 is  the  question  of  holding  examina-
 tions  in  Indian  languages  or  deve-

 lopment  of  Vidarbha,  Marathwada
 and  Konkan  regions.  No  follow  up
 action  is  taken  even  in  respect  of  the
 Bills  which  are  sed  by  this  House.
 1  such  a  situation,  it  is  natural  ।  (
 hold  the  Government  responsible  for
 inaction.  The  previous  Government
 constituted  the  National  Women
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 Commission  and  unanimously  passed
 a  bill  to  this  effect.  But  till  today
 Chairman  of  this  Commission  has
 not  been  appointed.  No  tangible  re-
 sult  is  visible  since  we  passed  this
 Bill.  Today  is  the  last  day  of  this
 session.  Therefore.  |  would  request
 that  follow  up  action  in  respect  of

 Statutory  Bills  passed  मं  this  House
 should  be  taken.  The  hon,  Minister
 should  give  an  assurance  in  this
 House  that  he  would  make  efforts  to
 implement  the  decision  within  a  fixed
 time  frame.  ।  would  also  like  the  hon.
 Speaker  to  issue  direction  at  his  level
 in  this  regard.

 (dnterruptions)

 PROF.  MAHADEO  SHIWAN-
 KAR:  14.  Speaker,  Sir,  there
 is  a  widespread  resentment  among
 the  people  of  Vidarbha  and  Marath-
 “..  (तत शा[्वी(माअ).

 MR.  SPEAKER:  What  can  1  do?

 PROF,  ह. ल. (90)  झा ४४ /. ६.
 KAR:  The  hon.  Minister  is  present
 in  the  House.  म  should  reply.  to
 *  (nterruptions)......

 हरि.  5९,61९ घार :  xrrr  do  you
 blame  the  Government.  ।  1ं  just
 possible  that  the  hon.  Minister  may
 reply  to  these  points.

 12.291  Hrs,

 २6  HOLDING  OF  U.-PS.C,  8x-
 AMINATIONS  ।  ALL  INDIAN

 LANGUAGES  —Contd.

 [Translation]

 SHRI  SHARAD  १७ (9.5 ६7  (लिए-
 daun):  Mr.  Speaker,  Sir,  the  issue
 that  Shri  Malhotra  raised  थ  short
 while  ago  is  a  very  serious  one.  Yes-
 terday,  a  young  man  jumped  from
 the  Visitor’s  Gallary  म  एप  _  2e
 sence.  Our  friend.  Shri  Saifuddin
 Choudhury  had  got  issued  a  pass
 for  him.  |  म  eeaee  to  see  Shri
 Devi  9a  cold  reaction  tor  the  issue



 47  Holding  of  UPSC
 Exams.  in  all

 [Sh.  Sharad  Yadav]

 that  has  been  raised  by  Shri  V.K.
 Malhotra.  Shri  Ram  Vilas  Paswan
 and  Shri  Rawat.  1  do  not  know  as
 to  why  he  is  keeping  silent  over  this
 issue.  He  used  to  be  very  vocal  on
 this  issue  but  surprisingly,  today  he
 is  keeping  silent.  This  is  a  serious
 matter  and  we  do  not  want  to  make
 it  a  matter  of  dispute  in  the  House,
 but  I  am  really  pained  to  see  the  way
 this  matter  is  being  delayed.  This  is
 an  issue  with  the  sentiments  of  the

 people  are  linked.  The  way  the

 youths  who  have  studied  through  In-
 dian  languages  as  medium  are  being
 discriminated  and  subjected  to  in-

 justice,  |  hope  the  hon.  Speaker  will
 himself  espouse  this  cause  as  it  is

 getting  delayed  unnecessarily... (दहन
 terruptions)...

 MR.  SPEAKER:  1  feel  more  dis-
 tressed  than  you  because  a  matter
 which  has  the  unanimous  support  of
 the  House  is  not  being  implemented.

 (nterruptions)

 SHRI  MADAN  DAL  KHURANA
 {South  Delhi):  When  there  is  unani-

 mity  on  this  issue,  1  am  of  the  opi-
 nion  that  a  unaminous  ।  resolution
 should  be  passed...(/nterruptions)...
 that  all  U.P.S.C.  and  other  examina-
 tions  would  be  held  jn  all  Indian  lan-
 guages  besiles  English.  Let  a  _  re-
 solution  to  this  effect  be  adpoted.
 (Interruptions)

 PROF:  RASA  SINGH  RAWAT
 (Ajmer):  This  is  a  just  demand  and
 it  should  be  accepted.  (dnlerrup-
 tions)

 MR.  SPEAKER:  What  I  am  say-
 ing  is  that  Shri  Vijay  Kumar  Mal-
 hotra  had  raised  this  issue  six  month
 back,  but  still  it  has  not  been  im-
 plemented.

 (Interruptions)

 SHRI  MADAN  LAL  KHURANA:
 I  propose  that  a  resolution  to  this
 effect  should  be  passed  in  the  House.
 (Interruptions)
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 MR.  SPEAKER:  _  This  question
 relates  to  Tamil.  Telugu,  Bengali,
 Hindi  and  all  other  Indian  languages.

 (nierruptions)

 [English]

 SHRILL  VASANT  SATHE  ।  (War-
 dha}:  We  agree  and  unanimously  let
 us  pass  a  resolution  in  this  House

 today  directing  the  Government

 (Interruptions)

 |  Translation]

 MR.  SPEAKER:  Mr.  Sathe.  you
 cun  express  your  views  on  the  issue.
 ।  shall  not  be  able  to  do  it.  All  that
 {  cun  say  is  that  Government  shuld

 rospecé  ind  implement  the  ।  unani-
 mous  decision  of  the  House.

 ‘English

 SHRI  VASANT  SATHE:  [  move
 that  this  House  resolves  that  the  Gov-
 crument  should  implement  the  de-
 sire  of  this  House  that  all  UPSC  ex-
 amjnations  should  be  held  in  all  the
 national  languages  mentioned  in  the
 Pighth  Schedule  to  the  Constitution.
 (Interruptions)  1  have  moved  it.  You

 support  it.  Nobody  opposes  it.

 (/nterruptions)

 |  Translation]

 MR.  SPEAKER:  I  know  that  all
 hon.  Members  are  unanimous  on  this
 issue.

 (Interruptions)

 MR.  SPEAKER:  You  take  your
 seit.  Now  the  Deputy  Prime  Minis-
 ter,  Shri  Devi  Lal  will  speak.

 (Interruptions)

 MR.  SPEAKER:  Please  sit  down.
 Shri  Devi  Lal  is  on  his  legs.

 16  DEPUTY  PRIME  MINISTER
 AND  MINISTER  OF  AGRICUL-
 TURE  AND  MINISTER  OF  TOU-
 RISM  (SHRI  DEVI  LAL):  Mr.
 Speaker  Sir,  I  have  been  raising  this



 49  Holding  of  UPSC  PAUSA2I,
 Exams.  in  all

 matter  not  only  in  the  Legislative
 Assembly  but  also  in  the  Cabinet  at
 least  to  speak  in  the  language  of  those
 whom  you  represent  or  want  to  cham-

 pion  their  cause.  Shri  Sathe  never
 speaks  in  any  other  language  but

 English......  (Interruptions)

 SHRI  VASANT  SATHE:  You
 have  never  heard  me  speaking  in
 Hindi.  1  can  speak  Hindi  better  than
 you...(/nterruptions)

 MR.  SPEAKER:  Devil  1.21.
 speaks  only  in  Hindustani  and  not  in
 Hindi.

 (Interruptions)

 SHRI  DEVI  LAL:  When  Shri  Sa-
 the  supports  it  in  Hindi  I  think  the
 Government  should  have  no  cbjec-
 tion  to  it.  1  assure  you  on  behalf  of
 the  Government  that  it  would  be  पान

 plemented...(/nterruptions)

 SHRI  SHARAD  YADAV:  Pass  the
 Resolution  now.....  (Interruptions)...

 MR.  SPEAKER:  Is  it  over  now?
 (Interruptions)

 MR.  SPEAKER:  Is  the  House
 unanimous  on  passing  the  Resolution
 moved  by  Shri  Sathe..  (/nterrup-
 tions)......

 [English]

 SEVERAL  HON.  \ALEMBERS:
 Yes.

 MR.  SPEAKER:  The  Resolution
 on  the  recommendation  of  Satish
 Chandra  Committee  moved  by  ।  Shri
 Sathe  has  been  passed  unanimously.

 (interruptions)

 SHRI  K.P.  UNNIKRISHNAN
 (Badagara):  Mr.  Speaker,  Sir,  ।  am
 on  a  point  of  order.  Is  it  a  prece-
 dent?  Would  you  allow  on  the  spot
 such  a  Resolution  to  be  moved  and
 passed  in  this  House?...(Inmterrup-
 tions)
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 MR.  SPEAKER:  1  took  the  sense
 of  the  House.  The  House  was  agi-
 tated  over  it.  It  can  be  done.

 (Interruptions)

 [Translation]

 PROF.  VIJAY  KUMAR  MAL-
 HOTRA:  Did  you  ask  for  the  sense
 of  the  House  regarding  this  Resolution.
 (Interruptions)

 MR.  SPEAKER:  :  was  saying
 about  recommendations

 (Unterruptions)

 PROF.  VIJAY  KUMAR  MAL-
 HOTRA:  Then  it  should  be  passed,

 (Intersuptions)

 [English]

 SHRI  C.K.)  KUPPUSWAMY
 (Coimbatore);  Can  ।  speak  in  Tamil?
 नमना  (/nterruptions)

 MR.  SPEAKER:  Okay,  you  can
 speak  in  Tamil.

 (dnterruptions)

 [7  ranslatior]}

 SHRI  RAM  VILAS  PASWAN:
 Mr.  Speaker,  Sir,  |  am  on  a  point  of
 order......  (Interruptions)  Just  now  the
 Depuiy  Prime  Minister  assured  that
 it  would  be  implemented.  ।  would
 like  to  say  as  to  why  it  can’t  be  im-

 plemented  in  the  coming  examina-
 tions.  Assurance  has  been  given  that
 it  would  be  implemented  in  the  next
 exaniination  held  by  U.P.S.C..
 (Interruptions)

 SHRI  DEVI  LAL:  Mi.  Speaker
 Sir,  1  would  like  to  uppeal  that  let
 us  all  speak  in  Hindustani  and  not  io
 English.  That  would  be  good...

 (Interruptions).
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 [English]

 DR.  THAMBI  DURAI  (Karur):
 We  will  speak  only  in  Tamil......

 (interruptions)

 SHRI  M.  R.  KADAMBUR
 JANARDHANAN  (Tirunelveli):  You
 are  playing  with  the  feelings  of  the

 Tamilians......(interruptions)  Do  you
 want  to  divide  India?......  (interrup-
 tiuns)  Language  is  our  birthright......
 (interruptions)

 MR.  SPEAKER:  |  am  on  my  legs.
 Please  take  your  seats.

 (Interruptions)

 MR.  SPEAKER:  I  am  on  my  leg».
 Will  you  please  allow  me  to  speak

 (Intérruptions)

 (7  ransiation]

 SHRI  DEVI  LAL:  Ihe  hon.  Mem-

 ber  from  Tamil  Nadu  would  bear
 with  me.  |  have  not  spoken  in  favour
 of  Hindi.  [  would  like  to  remind  him
 (Interruptions)  that  I  learnt  to  sign
 in  Hindi  in  the  Multan  jail.  By  say-
 ing  that  we  should  speak  in  Hindus-
 tani  T  meant  the  Indian  languages
 whether  it  is  Tamil,  Telugu  or  any
 other  Indian  language.

 [English]

 SHRI  KADAMBUR  M.  हरि.  JANAR-
 DHANAN:  You  give  this  trans-
 lation  into  Tamil.  We  want  Tamil
 translation.  What  is  this?  You  are

 playing  with  fire.  .....(Inéerruptions)

 MR.  SPEAKER:  Please  take  your
 seats.

 (Interrtptions)

 (Translation

 SHRI  DEVI  LAL:  1.  would  like
 to  clarify  that  Hindustani  language
 means  all  languayes.  whether  it  ।  ७
 Tamil,  Telugu  or  Punjabi.
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 |  English]

 MR.  SPEAKER:  Many  hon.  Mem-
 bers  of  this  House  spgak  in  English.
 Hindi  and  other  languages.  |  think
 Mr.  Devi  Lal  was  not  of  the  opinion
 that  those  hon.  Members  of  this
 House  who  speak  in’  English  would
 be  prevented  from  speakinz  in  English
 in  this  House.

 (Uniterruptions)

 PROF.  N.  G.  RANGA  =  (Guntur):
 You  cannot  pass  a  resolution  in  this
 manner.  There  has  to  be  a  ptoper
 notice  and  proper  discussion.  We
 have  been  keeping  quiet  tor  a  long
 time.  This  is  not  the  wiv  to  do  it...
 (Interruptions)

 MR.  SPEAKER:  I  am  going  to  say
 soinething.  1  agree  with  you.

 ।  ranslation|

 SHRi  HARISH  RAWAT  (Almo-
 ra):  So  far  as  making  the  Indian  lan-
 guages,  medium  of  tae  UPSC  exami-
 nations.  there  are  no  two  opinions  in
 the  House.  My  point  of  a:der  is  that
 such  a  delicate  issue  should  not  been
 dealt  in  such  a  manner.  Right  time
 and  means  should  have  been  found
 out.  Mr.  Speaker  Sir,  ।  respect  the
 sentiments  of  Satheji  but  ।  think  this
 was  not  the  time  to  move  this  Resolu-
 tion.

 [English]

 SHRI  SAIFUDDIN  CHOUDHU-
 RY  (Katwa):  1  am  also  on  a  point  of
 order.

 MR.  SPEAKER:  After  1  dispose  of
 his  point  of  order  ।  will  call  you.

 [Translation]

 SHRI  HARISH  RAWAT:  Kindly
 listen  to  my  point  of  order.  Sir.  this
 Resolution  should  come  in  the  proper
 format  and  ।  would  like  to  submit  if
 the  House  is  unanimous  you  oan
 direct  the  Government  to.  bring  such

 ‘a  resolution  which  would  enable  the
 students  to  take  UPSC  examinations
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 in  all  Indian  languages.  The  Govern-
 ment  should  be  bound  to  bring  for-
 ward  such  a  Resolution.  But  before
 binding  the  Government  on  this  issue
 we  should  discuss  in  detail  all  the
 aspects  of  the  Resolution.  (Unterrup-
 vions)

 English]

 MR.  SPEAKER:  What  is  your  point of  order?

 SHRI  HARISH  RAWAT:  Sir,  my
 point  of  order  is  that  this  2esolution
 should  not  be  taken  up  right  now.

 SHR1  SAIFUDDIN  (  HOUDHU-
 RY:  Sir,  as  you  are  awsre  that  the
 ‘Olunteers  of  the  Akhil  Bhartiya
 3hasha  Sangathan  have  been  agitating for  recognition  of  all  Indian  Janguages

 that  are  there  in  the  Constitution,  for
 the  examinations  in  1.P.8.C.  On  this.
 they  have  been  agitating  for  Jong.  for
 years.  Long  ago  ह  1emember  when
 they  had  undertaken  fast-unto-death.
 on  the  40th  day  we  intervened.  At
 that  time  Congress  Government  was
 in  power  and  we  came  to  an  agree-
 ment.  A  committee  was  formed  and
 the  matter  was  referred  to  it.  Then
 that  Government  went  away  and  next
 Government  came.  Then  again  they
 sat  on  [ost  and  again  an  agreement
 was  reached.  That  Government  also
 went  away.  Now  they  are  frustrated.
 Ido  not  know  how  they  will  have
 faith  on  us.  Mr.  Sharad  Yadav  said
 that  somebody  leaped  from  the  gallery
 into  the  House.  He  also  said  that
 ह  had  got  the  pass  to  him.  ।  never
 knew  he  would  do  that.  Otherwise  I
 would  not  have  got  him  the  pass.  It
 is  a  very  serious  matter.  He  should
 not  have  done  that.  But  what  am  ।
 to  tell  him,  you  tell  us.  That  was  very
 much  to  be  condemned  but  he  risked
 his  life  to  say  what  they  expect  from
 us.  When  they  come  to  us  what  are
 we  to  tell  them,  you  tell  us.  It  is  a
 unanimous  resolution  passed  by  both
 the  Houses  in  1968.  It  is  not  taking
 up  a  new  resolution.  We  can  reaffirm
 ovr  commitment  for  the  implementa-
 tion  of  that  Resotution......  CUnterrup-
 tions)

 a
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 The  other  point  is  that  L  never
 understood  that  these  voluntecis  are

 raging  a  fanatic  kind  of  demand  to

 put  one  language  against  the  other.
 They  are  demanding  equa]  opportuni-
 ties  for  all  the  languages,  not  to  create

 a  ght  between  this  language  and  the
 other  language.  If  they  were  demand-

 ing  for  only  one  language,  we  would
 not  have  given  them  any  support.
 They  demand  all  languages  in  the
 Constitution  to  be  given  equal  oppor-
 tunilies  and  evading  of  the  monopoly
 privilege  of  one  or  the  other  language.
 phat  is  why  we  are  passing  this  Re-
 «ution  again.  |  do  not  know  whe-
 ther  that  fellow  would  die  in  the  hos-

 pital.  It  is  a  very  sad  thing.  Nobody
 will  know  for  what  he  is  dying.  But
 it  is  our  duty  to  see  that  the  commit-
 ment  that  we  undertook  in  both  the
 Houses  is  honoured  and  implemented
 without  any  delay.

 SHRI  K.  RAMAMURTHY  (Krish-
 nagiri):  Sir,  we  have  no  objection  to
 conducting  the  UPSC  examinations  in
 all  the  Indian  languages.  But,  at  the
 same  time,  this  House  should  not  be
 taken  for  granted.  Secondly,  the  irres-

 ponsible  statement  made  by  the  hon.

 Deputy  Prime  Minister  is  nothing  but
 violating  the  assurance  given  by
 Pandit  Jawaharlal  Nehru  to  the  non-
 Hindi  speaking  people.  1  would  like
 to  say  that  he  should  not  be  in  a  posi-
 tion  to  dictate  the  Members  to  speak
 only  in  one  language.  And,  Sir,  you
 have  very  much  clarified  it  also......
 (Interruptions)  Sir,  if  this  is  the  posi-
 tion  of  the  Deputy  Prime  Minister.  T
 may  tell  him.  through  you  that  this  is
 not  the  way.  Once  again  they  should
 not  rake  up  the  issue  of  languages.  We
 will  fight  it  to  the  end.  That  is  what
 1  want  to  say.

 [Translation]

 SHRI  DEVI  LAL:  Mr.  Speaker
 Sir.  by  saying  Hindustani  Janguage  ह
 didn’t  mean  to  thrust  it  upon  any-
 body.  ।  was  speaking  in  the  wider
 sense.  I  meant  to  say  that  all  Indian
 languages  whith  include  Telugu,
 Tamil  art  Punji®#  should  be  used.  1
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 [Sh.  Devi  Lal]
 do  not  want  to  thrust  Hindi  on  any-
 body.  I  have  clarified  that  ।  do  not
 even  know  Hindi.

 [English}

 PROF.  ।.  G.  RANGA:  What
 about  English  then?

 [Translation]

 SHRI  DEVI  LAL:  The  same  _  is
 true  about  English  also.

 [Translation]

 SHRI  DEVI  LAL:  Please  listen  to

 me  first.  English  is  in  use  for  centuries.
 It  is  an  international  language.  It  is

 very  difficult  to  pull  on  without  Eng-
 lish.  That  is  why  I  include  English
 and  Urdu  in  Indian  languages.  (/nter-
 ruptions)

 MR.  SPEAKER:  How  should  I
 disa]low  Shri  Shankaranand.

 (laterruptions)

 [English]

 SHRI  B.  SHANKARANAND
 {Chikkodi):  Mr.  Speaker,  I  very  rarely
 stand  up  to  speak  here.  Today  I  am
 greately  shocked  to  hear.

 (interruptions)

 [Translation]

 MR.  SPEAKER:  Yadavji  please  sit
 down.  Shankaranandji  is  speaking.
 You  should  listen  to  others  also.

 (Interruptions)

 [English|

 SHRI  B.  SHANKARANAND:
 A  resolution  which  was  not  before  the
 House,  a  resolution  which  was  not
 circulated  and  which  was  not  moved
 and  discuss.4,  is  said  to  have  been

 passed  unanimously.  Under  Rules  332,
 333  and  334  of  the  Rules  of  Proce-
 dure,  a  formal  resolution  should  have
 ‘been  moved  by  any  Member,  he  is

 entitled  to  move  a  resolution  in  this
 House,  and  under  these  rules  a  reso-
 tution  has  to  be  moved  and  citculated
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 wel]  in  advance  so  that  the  Members
 are  prepared,  amendments  are  moved
 and  then  it  is  discussed  on  merits.
 This  is  a  subject  which  is  most  im-

 portant  because  language  should  be

 sought  to  be  used  for  the  unity  of  this

 country.  I  wish  that  all  the  Members
 should  know  that  language  should  not
 be  used  to  divide  this  country  on  the
 basis  of  language.  Every  language  is
 dear  to  the  heart  of  the  person  con-
 cerned,  his  mother-tongue  is  dear  to
 his  heart,  and  that  is  why  the  States,
 have  been  formed  on  the  linguistic
 basis  in  this  country.  After  that,  lan-

 guage  has  become  a  very  sensitive
 issue.  I  don’t  want  that  this  House
 should  touch  this  sensitive  cord  of

 unity  in  this  House  as  it  will  endanger
 the  unity  and  integrity  of  this  country.
 (Interruptions)

 SHRI  RAM  VILAS  PASWAN:  ।
 am  on  a  point  cf  order.

 AN  HON.  MEMBER:  How  can

 you  raise  a  point  of  order  on  a  point
 ef  order?

 SHRI  B.  SHANKARANAND:
 I  am  raising  a  very  simple  point  of
 order.  As  I  said,  under  Rules  332.0
 and  333-—-my  point  of  order  was
 raised  based  on  the  Rules  of  Procc-
 dure.  J  was  surprised  to  see  that  a
 resolution  was  put  by  the  Chair  with-
 out  even  reading  the  Resolution  to
 the  House.  we  did  not  know  what  is
 said  in  it.  and  the  Chair  rushed  to  say
 that  the  Resolution  is  passed  unani-

 mously  even  without  putting  it  before
 this  House.  This  should  not  happen.

 (Interruptions)

 1  Translation]

 MR.  SPEAKER:  I  have  taken  the
 sense  of  the  House.

 (interruptions)

 SHRI  DEVI  LAL:  I  had  said  that
 ...  (Interruptions)

 [English]

 SHRI  B.  -SHANKARANAND:

 Like  many  Members.  I  have  been  in
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 this  House  for  the  last  23  years.
 (interruptions).  |  am  surprised  at
 the  way  of  putting  the  Resolution  in
 such  a  hurry  and  I  saw,  the  Deputy
 Minister  chose  to  speak  on  this  very
 important  subject  without  discussing  it
 in  the  Cabinet  at  all.  I  take  objection
 to  this,  Sir.

 SHRI  K.  ए.  UNNIKRISHNAN:

 There is  yo  Resolution,  let  us  be
 clear.  (Interruptions)

 SHRI  B.  SHANKARANAND:
 This  is  not  the  way.  The  Government
 should  take  note  of  this.  They  can-
 not  further  try  to  encourage  the  forces
 which  are  meant  to  destabilise  this
 country.  Let  not  anything  be  done
 1  caution  the  Government.  1  caution
 the  House.  Please,  for  God’s  sake.
 do  not  do  anything  in  a  hurry  so
 that  the  country  gets  into  problems.
 This  is  my  point  of  order.

 [Transtation]

 SHRI  DEVI  LAL:  Mr.  Speaker,
 Sir,  this  a  very  sensitive  issue.  It  was
 my  personal  opinion  and  not  the  Go-
 vernment’s  view.  I  think  that  the
 hon.  Member’s  approach  मन  saying
 that  the  Resolution  has  been  moved
 without  notice,  is  not  proper.  ।  te-

 quest  him  to  reconsider  it.

 "SHRI  C.  K.  KUPPUSWAMY:
 Hon.  Speaker,  Sir,  Language  problem
 is  not  an  ordinary  problem.  It  is  a

 very  serious  one.  I  would  like  to
 caution  this  Government  that  if  this
 matter  is  taken  very  lightly,  India
 will  be  disintegrated.  I  say  this  be-
 cause  so  far  Nehru’s  assurance  that
 Hindi  will  not  be  imposed  on  the
 non-Hindi  people  has  held  India  to-

 gether.  Today,  the  Hon.  Dy.  Prime
 Minister  Devi  Lal  has  ignited  the
 issue  again  by  asking  us  to  speak  in
 Hindi  and  not  in  English.  This  atti-
 tude  of  the  Government  will  definitely
 lead  to  disintegration  of  India  and
 will  instead  strengthen  separatist  and

 fissiparous  tendencies.  Mother  India
 should  be  one.  Mother  India  cannot

 *Translatien  of  the  speech  originally
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 be  divided  by  language  differences:
 We  are  all  brothers  and  sisters  of:
 Mother  India.

 Today,  Mr.  Speaker,  Sir,  the  unity:
 and  integrity  of  India  is  in  peril  be-
 cause  of  the  aotivities  of  certain  ele-
 ments  in  Tamil  Nadu.  By  raking  up
 this  issue,  you  are  only:  giving  ooca-
 sion  for  revival  of  the  demand  for
 separate  Dravida  Nadu  in  Tamil
 Nadu.  In  this  new  year,  let  us  re-
 solve  to  strengthen  the  Unity  and  in-

 tegrity  of  India.

 We  are  all  patriotic  people.  We
 want  to  be  in  India.  We  want  one
 united  India.  Therefore,  by  raking
 up  this  language  issue,  do  not  push
 us  out  of  India.  Do  not  offend  our
 sentiments  by  such  parochial  state-
 ments.  Assure  us  English  will  con-
 tinue  and  Tamil  will  be  accorded  an
 equal  status  to  Hindi.

 [English]

 MR.  SPEAKER:  ।  have  said  that
 there  is  no  language  problem.

 y
 (Interruptions)

 MR.  SPEAKER:  The  House  has
 only  reaffirmed  the  resolution  passed
 earlier.  We  are  all  agreed  that  all
 the  Indian  languages  should  be  en-

 couraged.  There  is  no  question  of

 imposition  of  any  language.

 (Interruptions)

 SHRI  PAUL  R.  MANTOSH  (No-
 minated  Anglo-Indian):  Sir,  the  De-

 puty  Prime  Minister  should  be  con-

 gratulated  for  having  said  that  Eng-
 lish  is  also  an  Indian  language  and
 will  be  used  officially.

 (Interruptions)

 [Transtation}

 SHRI  K.  C.  TYAGI  (Hapur):  Mr.

 Speaker,  Sir,  I  want  to  draw  y
 attention  towards  an  important  ,  किम)
 On  the  last  15  August  while  dele
 ing  this  speech  from  the.  Redae

 delivered  in  Tamil.


